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SHRI V. GOPALSAMY :
" Chajr:an, S;r’ it could pe suwpsian~-
tiaicu w.il evidence and established
beyoii; a.y shadow of doubt that the
TV an !l {1e All Indiag Radio have beel
used cr rather misused, ...

Mr., Viece-

AN ICN. MEMBER: Grossly mis-
used. . .. .
SHR: V., GOPALSAMY: ....of

course  grossly misuseq to promote
the inferests not of the Central Govern~
ment but of the party which is ruling
the Cenire Sir I could give one illus-
tratjon.

Sir, oa the eve of the elections to the
Assembly in Tamil Nadu, every poli-
tical party was given the opportunity
to participate in th, propaganda cam-
pajgn on the TV and the All India
Radio, ¥t wwhen the President of our
Party, the present Chief Minister, Dr.
Karunanidhi sent his speech text to
the All India Radio and television,
they gave instructions what to speak
and what not to speak and that a
particular word not even a concept, a
particular word “eelam’ should not be
used in his speech. That was dictated.
Sir, is it democracy? go, what happen-
ed? Dr. Karuhanidhi declared, Dr,
Kalaigrar declared that we will not
bow down to any despotic process, We
ddj not use the TV and the radio for
the electlon campaign. But we won
hz- 7 Jown rooting  out the political
party, whose leader's image was pro-
jected repeatedly, times without num-
ber the party ruling the Centre. Sir,
as an uncrowned monarcn of Tamils
all over the world, Dr. Kalaignar won
the election becaus, TV screen is not
a mirror tg reflact the mood of the
people. It is the mind of the peanle
whs gre working, who ar, furrowing

the fields the peasaﬂtc' the warkers
why are 101’1m1 in tha factories the
labourers who are working with the

sweat of their brow, the downtrodden,
the have-nots it is their mind which
is the real screen here the imores-
sion should be registered. Wherever
Dr, Kalaignar went, wherever our
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party leader weni people flockeg tnere
to listen to his speech. Sir, it is just
an illustration to show how the radijo
and the TV are being misused,

Sir| freedom of speech is the funda-
mental right enshrineq in our Consti-
tion. Sir, we are reminded about the
dark days of emergency. Th, dark
clouds coulg not black out glittering
rays of the Sun. This happened. At
the samea time, when the All Indja
Radio ang the TV were totally misused

through the programmes of “Anbu
Vazhi® and “Vetrimalai’ to entertain
the soldiers of the XPKF everyday

which is a poisonous, vicious, malicjious
and fraudulent propaganda the for-
mer Chief Minister, the Leader of the
main Opbposition Party at that time,
the present Chief Minisier was not
permitted to ufe even a wor:l ‘eclam’.
Sir, this is the manne;r in which the
media is being misused, According to
reliable  information I wunderstand
that instructions have been given to
the staff of Doordarshan, Madras from
the news editor not to telecast most of
the State Government Ministers and it
it is unavoidable only to telecast the
Chief Minister direct and not from a
long shot. Of course, Mr, Bhagat re-
futed the charge but what is happen-
ing....

SHRI H. K. L. BHAGAT:. nNo. I
just tell you I will answer you tomor-
row. That was totally wrong.
The assertion made by our Chief
Minister was totally wrong. No such
instructions were given, I will give
you the facls ang figures to show that
Karunanidhi’s Government an2 its
activities have peen covered extremely
well better than tha Congress Chief
Ministers. (Interruptions).

SHRT V., GOPATSAMY : Sir, wa eon-
ducted demonstrations and ral’ies at
whicp our party workers numbering
hundreds and thousands
in Madras, But they wers totally blaei
eq out, At the same time thers were
rallies and demonstrations conducted
by parties having an glliance with the
party in power here, in which hardly a

participated
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few hundreds were present, they were
telecast and proadcast on the TV and
radio, (Time beil ringsy.

Sir, the All India Radjo and the
TV should be put undey the exclusive
control of the State Government, at
ieast the second channel, The Sarkaria
Commission has alsg made a rscom-
mendation, in this regard decentralis-
ing the media, particulax"ly the All
India Radio and TV. (Time bell rings).

Sir, 1 woulg like to know from the
hon. Minijster, he is a very alert and
vigilant Minister, Mr. Bhagat, as to
what happened fo the Bachawat
award, what happened %o it. Tlow many
extensions have beep given to it. You
were telling that this will do jujstice
1o the journalists and non-icurnalist
employees so far as the  wage
revision js concerned, Buf the retired
judge of the Madhya Pradesn High
Court. Mr. Bachawat, what is he do-
ing? Even the Prime Ministe; said he
could not understand why he is taking
so much time. So, instead of giving
justice, you are doing injustice to the
press-men, journalists ang  non-
journatists,

Sir this All Indja Radio ang TV,
our hon. Minister Mr. Krishna Kumar,
wags felling that he iS going yeomen’s
service so fay as science is concerned,
so far as education is concerned, but
what is he doing; He is doing nolhing.
He is only propagating Hindi, in the
name of national programmes, This is
happening. What happens {o the pro-
mises ang assurances given by  the
late lamented Pandit Jawaharlal Nehru
that Hindi will not he imposed on non-
Hing; speaking people. Those assur-
ances haye been throwm to winds.
That is why you are using this media
for the purpose of propagating Hindi
in non-Hindi sneaking neonlo,
hell rings).

("fime

Therefore, Sir, All Ingia Radio and
TV are being tfotally misused by the
present Government g promote the in-
terests of the ruling varty. This is my
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bounden guty to criticise the role of
the media which js handled by Mr.
Bhagat’

SHR¥ GURUDAS DAS GUPTA
(West Bengaly. Sir, I must confess
that television of late has become in-
stead ¢f becoming the nation buil’ding
media, it has become in a most un-
usual way, the personality building
machine of the countiry, & is most un-
usual. Nowhere in the world, I do not
know if we  can  find  similarly  the
official media being used in a way it
is being done in our country. I hope
with the induction of Prof. Tewary,
the department will become more
meaningful ang fruitful for the imple-
mentation of the narrow task, partisan
task that has been giveq 1o it by the
people who wield power at the mo-
ment. To give you an instance how the
media has been misused constantly I
only refer to the recent sirike in the
ports called py gifferent federations
jointly. When large number of ports
were nearly paralysed, we wer, given
to understanq by the official media
that everything was well. Even in case
of Calcuita port, this official media
had continued the campaign saying
that there was no strike at all there.
Secondly when the Government in
Karnataka was dqislodged unconstitu-
tionally by the Centra! Government,  the
television hag become the media for
campaign ang to give to the people
the understanding that the Government
had been thrown out of power in a
most reasonable way, This is the parti-
sanshin. The television does not show
tp the country what the veople think
and what thy workers think....(In-
terruptions). Tt is realy interesting
that with my comments regarding in-

duction of Mr. Tewari, Mr. Tewari is
coming in. I compliment you Mr. Te-
wari because your induction will en~
able the television machine to perform
the narrow partisan job that has been
assigneq by the people in power today.
You gare really fit for the jop where
you have been appointed,
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.he was not fit for the job he was dis-
charging earlier.
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SHRI GURUDAS DAS GUPTA: In
fact, ¥ can give you a numbe, of in-
stances to show that television is carry-
ing on a partisan campaign, nartisan
campaign not for building up of the
character of the Prime Minister but to
give to the people just 5 different pic-
ture than the reality which exists in
ihe country. This is unusual and this
unusual role will not pring respectabi-
lity to the media. If the media does
not speak truth, it is never respected by
the people. Wherever a news is broad-
cast ovey the All India Radio, people
will think that actually it is the re-
verse. Don’t give such disrespectful
<haracter to the official media of the
country.

Thiraly, Sir’

THE VICE-CHAIRMAN (SHR1 H.
HANUMANTHAPPA). And lastly.

SHR ¥XGURUDAS DAS GUPTA):
May be lastly. Yecu huave  been
serjalising  Ramayana., 1 do not
say that it is a correct thing
but there is the outcome of Ram
Janam Bhoomi controversy; you have
been serialising Mahabharat,  and
there has been a religious campaign
for the liberation of XKrishna Janam
Bhoomi in Mathyra ! would like the
people who are running the media to
kindly consider whether their so-called
populay programme on Mahabharat
and Ramayang is feeding or ig trying
to feeq narrow, parochial and commu-
nal ang anti-secular sentiments jn the
country. Whatever may be the popu-
larity of this or that item on the tele-
vision screen you have to unrlerstand.

SHRI V. NARAYANASAMY. If is
‘the religious sentiments of the people
vou are touching,

THE VICE-CHAMRMAN (SHR1 H.
HANUMANTHAPPA);: Why do you
forget the party to which he pelongs?
il

[4 MAY 1989 ]

Ministry of Information
and Broadcasting

SHRI GURUDAS DAS GUPTA:. He
has g right to diffey with me, I haye
a right to differ with him. He belongs
to a different party. But th, point is,
it cannot be denied that communalism
is on the rise in the country, The
Prime Minister the other day in the
other House hag accepted that the
menace of communialism is on the rise,
While it is on the rise, you have to
consider serjously whether youp pro-
grammes on Ramayana and Maha-
bharat objectively, whethe, we intend
it or not—are feeding to the parochial
religious, fundamentalist sentiments
of the people.
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SHRI V. NARAYANASAMY:

It is
historieal,

SHRX GURUDAS DAS GUPTA:
Everything in history should not be
taken as an example befor, the
world. The way in which the Babar
empire had broken up, should not be
taken as an example for the Congress-
men to break up their empire. There-
fore, Sir, I would like our friends who
profess secularism every day to kindly
consider wiicthey it is in the interest
of the country that these serials ghould
continue,

Lastly, Sir —I do not complain—it is
selective; the news coverage in the
television is selective, Television doles
out newsitems which go in favour of
the ruling party and consbicususly re-
mains silent on those items, even in
the Parliamentary proceedings, which
are inconvenient to them. Inconveni-
ence is the cornerstone in  deciding
whether  to awicenst this or that  jlem,
I will just give one example. Only
vesterday, on the floor of this House,
I made a Special Mention which was
second in the list, Through this Special
Mention 1 had drawn the attention of
the House tp the payment of commijs-
sion to the extent of Rs. 21 crores by
the Tea Trading Corporation of India
while exploiting tea 1o  Afghanisian
and Morocco, Yesterday, n ‘Parlia-
ment News’ reference was made to
all the Special Mentions except this one
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because this was inconvenient for the
Government, for the Commerce Minis-
try and for the pecple who rule. This
is the way in which you would like
these cfficial media to become educa-
tive.

n conclusion I would only say that
the people who are in power, before
it 5 too late for torm, should under-
stand that th, partisanship of televi-
sion ang other official media may be-
come one of the reasons for their
downfall in the coming pariod.

DR, G. VIJAYa MOHAN REDDY:
Excess medicine.
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THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (PROF. K. K. TE-
WARY). Mr. Vice-Chairman, §8ir, X
must thank Mr, Pandey for showering
his blessings on me and for spelling out
the basic parameters under which we
must work. T hag some unavoidable
work. So I could not be present in the
House to listen to the points raised by
my friends, those who spoke before I
came,

There are certain things that neeq to
be clarified about the role Of the
media—both the print media ang the
people’s media the media that is said
to be under the control of the Govern-
ment. }§ would say at the very outset

Ty

a0y which is normally osso-
claied in the minds of the Members in
the House is either Doordarshan or AIR
or roth. The obhjectve and the motto
of this media, to my mind, should he—

I quoie 5 Sanskrit Shloka

DALY T S<wA% AR KOSTAFaay
Thijs has been the aspiration of men
since time iramemorial from ignor-
ance to Imowledge and from darkness

to  licht. 'This country’s long  his-
tory, its  ancient  heritage and  its
sirivale  for freedom., 1 think is

unparalleled in the annals of history
throughout the world. Sir, after attain-
ing indevendence, as it has been
pointed out by some of my Ifriends,
the basic principle for the revival of
this nation, for renewal of this nation
won 1o disseminate
‘reedom siruggle in itself was an at-

Teg L PR
knowledze and

fomot fgoe Tndiz not ¢aly In terms
¢ ite rezturees but aleo in torms of
knowledge of its history, knowledge

of its culture and knowledge of its
potential as a nation, as a people, as
a society. After we attaineg indepen-
dence, the programmes that we have
teen  talking about in  the House and

[RAJYA SABHA]
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outside ang the policies framed, formu-
lateq and then implementey under the
stalwarts like Pandit Jawaharlal Nehru
and Mrs, Gandhj have been aimed  at
consolidating the nation by reaching
cut these programmes to the common
man, The medja of the country, whe-
ther it is print media or electronic
media, their basic responsibility in my
mind is to the nation as a whole. What
do we project? Many alegations nhave
been levelled, critjcisms are made and
Wwe arg subjected to all kinds of base-
lesg charges but my poser to this hon,
House is about certain basics of the
media, the role of the media what
media is supposej to do and for this
1 would say that every Indian ang gas
every hon. Member of this august
House should be proud of what we
have been able to do in the last 40
years of our jndependerce. The way

this nation has been mobilised and
it has  been mobilised according
{5 programmes and policies and

through a participatory political sys-
tem we have been able to holq our
head high in the comity of nations.
The progress consolidation ang stabi-
lity that wg have attained in this coun-
iry ijis perhaps unparalleled. ¥ think
I woulg sound vain if I say that we do
not fing such examples anywhere You
turn the pages of history and tell me
one instance, We promptly compare
ourselves with the West the industria-
lised world the developeg world but
we forget that sincg renaissance, that
is, about 400 or 500 years, centuries
they took and through this long
stretches of {ime they huilt  them-
zelves up through their cuittural re-
naissance, through general science by
promoting scientific tempey ang after
that empire building, industrial revo-
lation_ technological revolution and
now they have recached a new Dbhase
fhat is called information civilisation
or information culture. Sir 1 would
like to know from this hon, House
whether we are to be compared with
them ang what we have attaineg in a
mere 40 years, T woulg like to know
one comparable instance. When we
pbecame independent Sir, this couniry
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been talking about in thy, House and

hag not only been robbedq of its re-
sources, it had been robped of its cul-
ture, it had been robbed of its unity,
sense of belongingness, sense of iis
identity, in fact it had peen robbed
of its soul. Ang this nation, this rich,
proud nation at the time of indepen-
dence lying supine, inert and this res-
ponsibility fell on {he shoulders of the

Indian National Congress, under the

leadership of a world personality, of

a Vvisionary like Pandit Jawaharlal

Nehru ang he tried through his titanic

struggle 1he struggle with himself and

the struggle with the problems of this
nation. He put this country together
and launcheq it on the path of pro-
gress, prosperity, oneness and unity.
He laid down the foundation, and Sir,
this media, therefore, 1 say, was con-
ceived in that continuation We had
attained a very respectable level of
advancement, development but hat
about ensuring people’s participation
in this nation building activities: Is it
not necessary to let our people know
about information ang education? We
have been talking about it. There are
three basic parameters of th, media
and these parameters are information,
education and entertainment. Whe-
ther people would know what they
have been able to achieve that was
the question and it fell tp shrimati

Tndira  Gandhi and  Shrimafi Indire

Gandhi conceived of this iden

through her programmes, When she

gave these programmes, to which I

will come g little later, of national re-

construction ‘througp the  famous

“Garibi Hatao” programme, sdme

people made snider remarks about it.

But, Sir, this again is an unparalleled

example in a democratiz frame, in a

participatory system  without any

force. without any regimentation with-
ot any dictatorial fears, Shrimati

Irdira Gandhi not only concejved of a

programm, whicy will inyolve people

in general in zharing of the fruits of
progres¢ and this is the most important
this
the

aspect ©f the entire scheme,

should %re the summum bonum
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theme of our talk and themg of our
thinking, she not only mobilised
people,  she also mobilised ihe re-
sources and the machinery, — pro-
grammes and then implementaticn and
then reaching the resources tp the
doorstep of the people. Now, inx this
mighty venture, it was necessary to in-
volve people directly. Therefore — the
netvork of media was conceived and
sine s.arted this concept and in six or
seven years’ time, I gm yet to come
acrass an example anywhere in the
deyeloping countries, or even in ad-
vanced couniries the so-called deve-
lopeq countries wher, jn seven years,
despite all constraints, constrainis of
hardware, of software, this kind of
facility for the people has been pro-
vided so that they can know what the
country has been able to do. I would
not say -that this advancement or this
Tevel of achievement of Indian people

has neen dong only because of the
Government but since this Govern-
ment represeufs the people, it is an

achievement which I will leave to the
credit of the people of this country be-
cause they participated and they chose
a Government, they chos, a party and
a fzedershin which  provided not  onlv
stability but far reaching cbjectives to
the nation, Therefore Sir, when such
criticisms are made, e should also un-
derstang the constraint, the usefulness
and the utility of this media. Now gbout
77 oy cent of the peopls of Ipiin cen
look at TV and see the programmes
and in programmes what are the qver-
riding priorities for us? Let us be very
clear about the priorities. The ind of
eynijcism, the kind of deliberate at-
tempt to spread defeafism, a sensg of
despondency in the country gir that
will be gsuicidal because we a-a still
in a stage of nation puilding where
people’s morale to sustain this pace of
development or growth has  to be
maintained. This is education where,
I will say. we will not fight shy of
making peopls aware, of their own
involvement their historic, unpaoralled,
participation in the process of nation-

building, o~ revival and renewal of a
civilisation, of a culture, of a society
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which has no paralle anywhere in ihis
world. Therefore, I say the role played
by T.V. and radio in Indig is admira=
ble, I would say with full responsibility
that in deciding the priority we will
bear this in mind and do unhesitating~
ly what should be done. Let us be
clear about this gs well. After all this
House, this august House, gives the
sanction to our policies and program-
mes, We are the directly glected re-
presentatives of the people and the
nation authorises the elected party to
form the Government, If this concept
is not acceptabe, then any oligarchy of
five persons can form a government
ang fry to run it as they like. That
does pot happen in this system. This
is a demoeratic system and people’s
voiee people’s perceptions, people’s as-
pirations and theiy needs will have to
haye the over-riding priopity. 1 would
like to know from carping critics why
radio and TV are there, They inform
the people of this country about the
public welfarg programmes of the Gov-
ernment. For example, the public dis-
tribution system is there. This js one
of the largest programmes launcheg in
any developing country., This Govern-
ment has been spending thousands of
crores of rupees on subsidies of differ-
items which are made available to
people through the system  through
the chain of fair-price shops. Qn tele-
vision or radio, if a panel discussion
is held about th. programme of the
Government, people are informed
about the programme, the money spent
on it ang the lapses in the system.
This is not only a process of jnforma-
tion but it is a self-corrective process.
Therefore, I think as T said, this medig
is for the people. This media is in the
interest of the people There are pro-
grammes which enrich people’s sensi-
bility, programmes which ennoble peo-
blg nrozrammes which liter~t~ neople
from orthedoxy, from  si-erctition
Therefore 1 said “from dor-ss to

light’. T would not miss *his rpmortunity
to poirt out to these whn has heen
charging us with partialitv with be-
ing partisan, one thing. Some senior

Members of this House have made such
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accnsations.  They have seen  those
harrowing days of a fascist attack on
the medja of the democratic nation,
harrowing days of a party which had
come on the slogan of gemocracy of
a revolution as it were, ] wish "Mr.
Advani was here I would only remind
thosg who have criticisms to  offer
to compare the Pmpartiality, objectj-

vity and creativity shown by the
media today with the medig dur-
ing the anata party’s regime, You

might remember the unsubstantiated
charges, charges which had no  basls,
no legs to stand upon, that were level-
led on TV ang radic dqay in anq day
out. The media became a too] in the
hapds of the Government which was
determinéd ‘to destroy a party a de-
feated party. '

fFhe Vice-Chalrman (Shri Jagesh Degap)
in the Chair.]

And, Sir the leader of the nation, be-
cause of the machjnations of certain
iriends on the other side had lost the
elections and you know the amount
of abuse hurled on her and fthe way
it was tiberally displayeg on the TV
and mentioned on the radio gnd I
would remirg them of those night~
marish and harrowing times which was
the epitome of the grossest and the
craziest misus, of the medja. There-
fore, I say that media is therp to in-
form people, to educate people and
to entertain people. Now, about the
priorities, Why can’t the TV ang radio
give importance to for example, our
securi{y scenario, our security environ-
menty Why can’t thos, Indain pecple
through whose sweat and blood this
nstion has come up to this stage be
projects 19 Take for instance, kind
of atmrsphere all around us ang the
leyel of wreparedness that we have
achieved Ts it not incumbent or us to
project this achievement of the people?

the

DR. YELAMANCHILI SIVAJI (An-
dhra Pr7e<h): Sir, there is no gquorum

in the House.
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THE VICE-CHAIRMAN (SHRI JA-
GESH DESAI). We have never rajsed
this issue in this House.

DR. YELAMANCHILI SIVAJI: Sir,
there is no quorum in the House now.
One Minister after thg other is inter-
vening.

THE VICE-CHARMAN (SHRI JA-
GESH DESAI):. 1 do not thing we
hav, ever raiseq the issue of quorum
here, It is only at the time of reassem-
bling after lunch that the bell is
Tung.
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DR. YELAMANCHILI S¥WAJL: You
see, there is no quorum and, in the
name of intervention one after an-
other the Ministers are speaking,

THE VICE-CHAIRMAN (SHRI JA-
GESH DESAID. I don't think that we
ever raise this issue. But, if you want,
I can ring the bhell now.

DR. YELAMANCHILE SIVAJI. My
point is that one Minister after the
other is intervening ang the House has
no quorum,

THE VICE-CHAIRMAN (SHR¥ JA-
GESH DESAI: Now, Mr  Chitta-
Basu and Mr. Bijoyo Chakravarty will
speak. That is all

DPR. YELAMANCHILI SIVAIJI:
us then discuss it tomorrow.

THE VICE-CHAIRMAN (SHRY¥ JA-
GESH DESAWM: In that case, T will
give the chance to thes, two people.

Let

DR, YELAMANCHILy SWAJI. Then
it is all right.

PROF. K. K TEWARY: Sir, I
will not take much time; 1 am con-
cluding. I will not take much itime of
the House.

What T was saying was that the rcle
of the meadig has to he understoog and
appreclateq in the proper context. Sir,
TV and radio from our side will never
be misused, There pas not been one
instance.  There may be some cases.
But on the whole, T would say that the
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proceedings of the House, which have
been traditionally broadcast or tele-
cast, have all been done like that and
the names of all the honourable Mem-
bers have been mentioned. If there
has been some mjsuse somewhere, we
are always prepared to correct it.

Then a reference was made to the
nature of the programmes. Sir, I am
new to the Ministry and therefore I
cannot speak with full authority Mr,
Bhagat will do that later, perhaps to-
morrow. All that X want to point out
is the controversial reference inade to
secularism.

Sir, we hardly need anybody’'s cer-
tificate to establish our credentials as
far as secularism js concerned. OQur

commitment to secularism is second to

none. There are people in this House—
I am sorry to refer to it—who run
with the hare and huut with  the
hound and they have been promoting
the most bizarre kind of communal
forces. They have been talking of ad-
justments ang alliances, and there are
Governments in the States, at the
State level where the worst king of
communal forces are included in the
Government and the worst communal
elements are made Ministers. So what
I would like to propose before the
House is the desirability of coming
together without {indulging in mud-
slinging. This is the time, perhaps,
and this, to my mind, is the greatest
challenge that the nation is facing {o-
day, The Communal poison -yhich is
bheing spread ang being hawked around
for short-term political gains_ olliances
and adjustments, and the whole cam-
Paign going on orchestiratoed com-
paign, for the last two years is a clear
attempt at destabilising a legitimately
elected Government. Ang thers 7 don’t
thini- the people who talk the loudest
about secularism also hesilate in join-
ing hands with those forces, communal
fotces, forces ywhose eyes are on the
thrown of vower in this counfry, And
once that tragedy takes place, Sir this
House and the hon, Members who have
been ta'king sincerely or with their
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tongue 1n cneex about secularism  no-
body will be safe. Programmes such
as the Ramayany ang the Mahabharata
have been referred to. Sir, we have a
composite culture ang for hundreds of
years our variety, our diversity, has
given birth to a culture which is the
riches{ perhaps in its content and in
its reach. The TV ang the Radio must
project a cuomposite picture of India as
it shows the source of one culture.
The Ramayang and the Mahabharata,
as a stodent of literature 1 can testify
to this, are the latest texts in history,
the latest written texts in the world,
The Indian people have taken them
as g source of their culture, sources
of thei, history, sources of their myths
and legends, ang a culture dries down
anq a culture disappears and gissipates
if it is de-linked from the sources of ts
great myths mytholagies} its imagina-
tion, Therefore as the hon. Member
has expressed his anxjety 1 am also
oncerney that showing of culture or
display of these mythological tales or
stories should not in any way contri-
bute to the strength of the communal
forces. We have to emphasise the
secular aspects of these two  great
epochs in our country. At the same
time, Sir, we hav, always been pro-
jecting stories or lives of great persons,
great poets, leaders of other cultures
also. In the near future very soon
we are going to have serials agnd gocu-
mentaries on other cultures of India
also. T do not mean that we did not
have documentaries or such shows
earlier, But we are going to project
these in a yery balanceq manner, so
We

are conscious of our history and res-

that nobody has any complaint,

ponsibilities sngd we want to project a
India, which
should en-

composite picture of
should enrich which
noble, which should refine our vision,
which should refine our perception,
which shouly strengthen the pase of
secularism,  That we have accepted,
and it should strengthen the founda-

tiong of Indian nation states.
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Therefore, while coduding 1 will
say sir, that the people’s media
that js, the electronic media, which

is wrongly called Government media,
this people’s media, will project India
as a proud ration with its long his-
tory ~witp its heroic achievements of
last 40 years as a democratic system,
as a system which has come tc stay
and is an example. I cen tell this
House and hon., Members that this
countiry now has becomg an example
in the entire developing world
and the praises that we get from
even the developing countries, India
the soul and thg largest democratic
structure in the developing world, is a
matter of pride for the entire Indian
nation and the people of India. There-
fore, 1 say that this heroic achievement
of the people of India will be projec-
ted op TV and Radip through different
programmes and  balanced pro-
grammes, The people-oriented pro-
grammes will be aggressively projected
sp that we ensure their participation
in the developmental  processes.
We are facing challenges,
Dot you think that it is in-
cumpent on us to do so? Terrorism
is threatening MIndia with 5 second
partition. There is danger from across
the borders. Then there is danger
from communal intolerance. These are
the themes that we will fight with de-
termination as we project our pro-
grammes on the profifle of India the
emergent profile of a proug nation.
Similarly, we will project the dangers
to the unity of the nation so that we
could mobilise people and public
opinion and engage them into this
fight at one level and in nation-
building at another level and
also in fighting the forces of destapbili-
sation and the forces of destruction of
our unity which are busy paving the
way for the balkanisation of this na-
tion.

In the engd, I conclude by saying that
it has been our effort to see that TV,
radio ang people’s media remain im-
partial, They have remained impartial.
They will remain impartial. If at all
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there is any partility, it will be in the |

favour of the people and it will pe in
the fayoup of this nation. It can never
be in the favour of thosy who are
spending sleepless nights in raising
the Frankenstein of communalism and
terrorism ang threatening the
survival of this great and
nation. With these
you, Sir.

mere
ancient
words, I thank

’

ShHRI CHITTA BASU. Sir, I had
the privilege and opportunity  of listen-
ing to a speech which -according to
me_ is heat and sound and no light,
long winding hyperboles. As a matter
of fact, I am quite grateful to my hon.
friend, Prof. Tewari, that he has alsc
laid down the objective of the media,
He has inter alia mentioned that that
objective is to bring about a renewal
of India, to lead the country from
darkness to light, to lead this country
from ignorance to knowledge. 1
quite appreciate the objective that he
has laig down. May ¥ put 3 question
to him at this stage relying on his en-
unciation of the policy; What is ex-
actly the information Policy of the
CGovernment of India? The Informa-
ticn Policy of the Government of India
can build up the road for journey
from ignorance to knowledge, from
darkness to light. Haye you build up
a policy? Have you build up a road
for that journey from ignorance to
knowledge?

Sir, to my great surprise I find that
the Government of India has not
developed a comprehensive Informa-
tion Palicy as such. If there is no
Information Policy as such, there can-
101 be a proper broadcasting policy.
Sir. 1 have not got that freedom of
speech here because he is the Minis-
ter and they belong to the ruling
party. Thev have got enough time to
explain. T have not got that chance.
Therefore. I will be very brief. What
1 want to draw vour attention to is
that we tieed an Information Policy
In order to have an Information
rolicy. In order to have an Informa-
tion Polity or a People’s Information
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Policy, as he has referred to, the
Guvernment should realise that the
hest informed people are the strongest
bulwark of democracy. The Govern-
ment should also understand and
realise that the informed people are
the best defence against foreign ag-
gression, against invasion and against
machinations of destabilisation, as he
has referred to. The Government must
realise that informed workers can
become the skilleg workers, informed
peasants can become the best peasants
and farmers, and informed peasants
and workers and informied people
are the creators of prosperity, the
creators of wealth, If we have got to
have an information policy, that musi
be the bhedrock of information policy.
Sir, if this country, the secend largest
democracy in the world, hag got no
right to information as a fundamental
right, ig he proud of it? He was very
much proud about India’s greatness.
he was very much proud about India’s
democratic values and principles,

THE VICE-CHAIRMAN
JAGESH DESAI): All of us.

(SHRI

SHRI CHITTA BASU: I am also. 1
am asking you this question: Why
don’t you give the right to information
as a fundamental righty Why are you
not giving it? Why are you supbpres-
sing information?

PROF. K. K. TEWARY: There is no
suppression of information Whatever
information you want you get it. This
is a sovereign House. Otherwisa also,
we puryey all kinds of information,
Whatever information is needed, we
readily make it available to the hon.
Members.

SHRY CHITTA BASU:. No, Sir So
many reports have been suppressed,
We have got our...

THE VICE-CHAIRMAN (SHRI
JAGESH DESAI): That has got noth-
ing to do with this Depariment.

THE MINISTER OF STATE IN
THE MINISTRY OF PARLIAMEN-
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THE MINISTRY OF PARLIAMFEN-

TARY AFFAIRS (SHRI M. M.
JACOB): That is a sweeping remark,

THE  VICE-CHAIRMAN  (SERI
JAGESH DESAlL): That hag  nothing

to do with this Department,

SHRI CHITTA BASU: This relates
to the information policy. I am not
accusing him. I am not accusing him
that he has not given me some infor-
raation. What I want is {hat there
should be a policy of information
which guarantees the right to infor-
mation to the citizens of this country.
I know he cannot. I am aot accusing
him. I am not accusing the informa-
tion and Broadcasting Ministry. I am
kringing out the fundamental weak-
ess of the Government, the Govern-
ment policy. Why are you so angry?
You must have that amount of tole-
rance to understand.

THE VICE-CHAIRMAN (SHRI
JAGESH DESAI): He is not at all
angry.

SHRI CHITTA BASU: Therefore,
Sir, ‘what my demand is that if we
are really to have an information
rclicy for the peéple, then the right
of the peogle 1o have iInformation
should be made fundamental. And on
the basis of that, that information
policy should be developed in our
country. On the contrary, Sir, if there
is any information policy or if there
is any media policy, the media
policy has been—I do not want to use
an aggressive word—to deny that
right to the people of our country.
Your information or vour media—the
TV and the AIR—does not really ful-
fil the purpose of that cbjective of
educating the people, of informing
the people or correctly providing en-
tertainment in accordance with or in
keeping -with or in conformity with
the national ethos. This is my charge.
You may refute it. Sir, to have democ-
and tp provide a oreater oppor-
tunity for the dissemination »of un-
restricteg information, there shouid
be aufonomy for the TV and radio.
“This is not my perceplion. This is the

cracsy
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perception of great Pandit Jawaharlal
Nehru whose speech was quoted to-
wards the afternoon. Therefore, it
you want to have a policy of infur-
mation, then it must be based on de-
myocracy and greater autonomy for
the disseminating agents. Therefore,
in this matter, I refer to the speech
of Pandit Jawaharlal Nehru. He 'wan-
teq that our Broadcasting should be
placed under the confrol ¢r manage-
ment of an autonomous body. And
i{here are other committee reports or
recommendations in that respect. 1
mentioned the Chanda Committee’s
report and the reports of cthepr Com-
mittees in this connection. If you have
to really disseminate information, then
these agencies ought to be freed from
the departmental contrel. Sir, he was
denying that TV and radioc has not
been misused for parfisan purposes. 1
give only two examples. Recently as
much as 9 minutes of 20 minute; was
devoted to Prime Minister’s specch
on Thakkar Commission. Out of 20
minutes time, nine minutes were de-
veted. Yes, you may say ihat Prime
Minister produces news, he explains
the Government policy. But what
about the other information, other
news, about which the people are
hungry? Now, I do not want to multi-
ply these instances.

PROF, K. K. TEWARY: Sir, on this
T must make it very clear that on
Thakkar Commission this House has
been seeking information, has been
debating and for hours and hours this

matter has dJragged on. And when
Prime Minister speaks, this also I
must make clear that Prime
Minister is the mnationally man-

dated leader of this rotion and whan
Prime Minfuter mali»: 2 speech in
accordance willl the dcmand of ifhe
House or in accordance with the
demand of the people, then that con-
stitntes mnews and that will gn on
irrespective of time constraint.

That is all
But that

SHRI CHITTA BASU:
right, T do not grudge it,
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does not take place at the cost of
other news, other information which
the people...

SHRI H. K. L. BHAGAT: If you
would kindly yield for a minute?
Well, T think to be fair though vou
will speak today, tomorrow I am going
to give the reply. I shall touch each
and every point that has been raised
in the House. Mr. Tewary has presen-
ted the whole thing extremely well,
correctly, since he came over to this
Ministry now. And all these details I
shall answer tomorrow whether what
you say is correct or not. I helieve
what you say is not correct and I shall
place all the facts before the House.

SHRI CHITTA BASU: I have said
what I have got to say. He is there
to reply.

THE VICE-CHAIRMAN (SiiRI
JAGESH DESAI): Another three
minutes.

SHRI CHITTA BASU: Anyway.

Sir. The TV has been much commer-
clalised. If you look at the figure of
revenue earning out of the TV adver-
tisement you will find that in 1986-87
it earned Rs. 80.53 crores. In 1987-88.
it earned Rs. 116.72 crores. In 1938-84
it got Rs. 130.90 crores. Sir, now the
revenue earnings out of the advertice-
ment in the TV are increasing. But
the standards of the TV particularly
in entertaining items have not im-
proved very much, to say the least.
And in this case I have got a great
objection to the items of advertise-
ment by commercial houses. Some
half naked, less clothed women.

SHRI H. K. L. BHAGAT: What are
the items which you are objecting
to in advertisements? If you ecould
give just one or two examples.

SHRI CHITTA BASU: Sir, the For-
hans brush ig bheing advertised by a
not pronerly dressed lady. Is it neces-
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sary that a Forhans brush or tooth-
paste should be advertised by a not
properly dressed lady? And you would
accept it because it gives you money,
it gives you revenue. Do=2s it acdd te
the strengthening of or promoting the
morality of our country's people?
Does it strengthen or promote the
national ethos? Certainly not, T fezl
it does not. Therefore, the Government
should take note of it and see :ihat
in order to earn larger amount ot
advertisement revenue nothing shoui!
be done which hurts the feelings and
sentiments of decency.

SHRI P. N. SUKUL: Can you teoll
me which part of the body is immoral?

SHRI CHITTA BASU: It is better
you educate me. I am not acquainted
with that part of the body. It is
better you educate the people. I leave
it to you.

Regarding the print media, I have
got many things to say about the
freedom of the press, But the main
qguestion is that the freedom; of the
press cannot be properly guaranteed
unless the press is delinked frem
monopoly  houses. Prof., Tewari, 1
shall not differ much fromy you. But
what are the steps you have taken?
You have not taken any steps in
this regard. Because 1 do nst
have much time left, I will not {ouchk
all these points.

Lastly, I have written a letter tv
Mr. Bhagat with regard to the prs-
pcsed project for a light and sound
show in Andamans. I welcome it *hat
the Government should have such a
project. Naturally so because Anda-
mans are the Indian bastille where
many freedom fighters vanished, and
British Government used to call it
kala paani.

SHRI H. K. L. BHAGAT: You wrot>
to me and I am considering the latter.
But with regard to the question whe-
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ther we will be able to do the light
and sound project at the moment, I
cannot say until I have gone through
the whole project. -But we have al-
ready undertaken projection of items
through other documentaries, iilms
ete. and we are going into that.

SHRI CHITTA BASU: Thank you
very much.

|
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SHRIMATIL BIJOYA CHAKRA-
VARTY (Assam): How . the official
media is working in the country has
been clearly spelt out in the speech of
Mr. Krishna XKumar in the House
today in his rhetoric aftack ‘on the
opposition, and if speaks clearly how
this media is working in the countiry.
We have heard a very sophisticated
speech of hon. Minister, Prof. K. K.
Tewari. In spite of these speeches, I
must say that Doordarshan ceases to
be the Doordarshan; it only turns out
to be a political party and it is zoom-
ing its lense for propagating a parti-
cular party which is running the Gov-
ernment in the Centre., Same is the
case with Akashvani. Media is not
for projecting particular few in the
country. If this kind of tendency
grows, then there will be no difference
between the official media and an
advertising company. What is unfor-
tunate is that the Information and
Broadcasting Ministry violates the
norms while projecting the party in
power on the T.V. and radio.

Although the Minister of Informa-
ticn and Broadecasting in  his speech
says that 56 per cent of country’s
population is covered by T.V. most
¢f the remote parts of the country,
specially the N.E. region and Assam,
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¥ and specially most of the prominent

out of the T.V. coverage. Even at the

the Twentieth Century,
’; these of the
“North—EIastern Region are deprived of
this modern amenity which is avail-

gdistricts in Assam, are completely leit

tfag end of
unfortunate districts

t able t0 the people in the other parts
of the country.

7.00 pM,

While persistenf efforts
made to project the image of the
party in power at the Centre, the
Ministry continues to perpetuate the
regional imbalance in the case of the
media.

are being

I would like to make a few sugges-
tions now. Firstly, a second channel
should be given to the  Stafes. It
should be handed over to the States
so that they will be able o use it in
projecitng their culture and other
matters concerning them. Secondly,
equal time should be given to all the
languages, including Hindi, in the
matter of telecast. Thirdly, new serials
should be produced-and telecast to
enlighten the public, particularly, the
young ones, on the evils cf the dowry
system, the gruesome practice of burn-
ing of brides, etc. Fourthly, in regard
to education, correspondence courses
are being run by some universities
and some subjects in these courses
are common fo all. Some time should
be allotted for focussing these sub-
jects on the television so that students
who are taking these courses will be
greatly benefited.

Finally, I would say that the three
Ministers in the Ministry are like
the ‘Tri Netra’ of Lord Shiva. But I
hope the third eye, which means
destruction, will not be used. I hope
the official media will not be used
to destroy the Opposition but to pro-
ject the aspects of Satyam, Shivam
and Sundaram, without being partisan.
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SHRI P. N. SUKUL: Mr., Vice-
Chairman, Sir, being the last person,
I will touch only those points which
have not been mentioned so far.

Recently we have got the Eightiy-
second Report of the Estimates Conw
mittee, in which so many suggestions
have been made about the I and B.
Ministry. One of the suggestions is
that a watch-dog committee should
be established to look after complaints
of bias in the programmes of AIR and
Doordarshan.

Sir, in my humble opinion, no such
watch-dog committee needs to be
established in the Ministry or in any
other Ministry. There is no such
watch-dog committee in any Ministry,
not even in the Defence Ministry. I
think that the inbuilt system: that is
already there, can take care of ihe
situation. Only it can be strengthened,
if necessary. Iowever, I agree v-ith
one suggsstion made by the Commit-
tee that an audience survey shoul!d bha
got ‘done to study the impact of the
External Service broadcasts of the
AIR 1 also do not agree with the
Committee that good films are not
being shown on TV, specialiv on
Sundays. Of late some verv gnod
films have been shown and I h:ve
myself seen those filmz. Thev nya
good entertaining films with social
content. Recently we saw Baton Baton
Mein, Basant, Grahasti, Umang,
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Admi Sarak Ka. All these are very
good films.

Coming to my State, Allahabad AIR
station is one of the oldest in ‘he
country and it covers parts of UP as
well as Madhya Pradesh, Still, it is
having only one KW transmitter. I
think people of Allahabad have al-
ready approached the Minister with
the suggestion that the capacity of the
transmitter should be raised to 5§ KW
1 think the Ministry is commissioning
one radio station at Agra. It is a wel-
come step. The installation of a new
transmitter at Agra is also command-
able.

Decision for having an Indian
Broadcasting Service was taken by
the Government in January 1985. On
6th July, 1988 Shri Krishna Kumar
while addressing the AIR  Directors’
Confernece gave a categorical assur-
ance that the Service would be con-
stituted within three months. The
Service has not yet been constituted
with the result that the programme
staff of AIR And Doordarshan wore
black badges on 19th April to register
their protest against the delay that is
being done in the matter. So, 1 would
request the hon. Minister, if the deci~
sion has already been taken, then +his
Service should be constituied as early
as possible.

The Staff Artists and artists of AIR
and Doordarshan are to be declared
Government servants. The matter has
but still

delay is occuring. I will regeust the

been under consideration,
Minister kindly to eliminate this delay
and also to declare them Government
servants so
the facility

available to

that they can also have
that
Government employees.

and amenities are

Of course, there is some dissatisfac-
tlon and some resentment in the Staff
of the I & B Ministry.
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THE  VICE-CHAIRMAN
JAGESH DESAI): You
the Minister.

(SHRI

can wrile to

SHRI P. N. SUKUL; Yes, Sir, I will
write to the Minister on this. I am
not covering so many things. -

THE  VICE-CHAIRMAN (SHRI
JAGESH DESAI): But on labour pro-
blems you have made your point,

SHRI P. N, SUKUL: Before I end,
I must mention that the Government
took a recent decision to augment
the Customs Duty on glazed newsprint
from 5 per cent to 30 per cent ad
valorem, It is going to hit the maga-
zine publishing industry beyond im-
agination.

THE VICE-CHAIRMAN (SHRI
JAGESH DESAI): Not only magazines,
but many newspapers are also using
glazed papers for their magazine

section.

SHRI P. N. SUKUL: Most of the
houses which publish these magazines
have installed special and very high-
cost technology for colour reproduction
And if they are not able to purchase
this glazed newsprint, then their own
technology will go waste and they will
be put to loss. The price of glazed
newsprint in 1984 was Rs. 6,520 per
years todav its
price has gone up to Rs. 6,395 per
tonne. It is too much. Even in the

tonne., Within five

recent Budget the increase in duty on

other items has not been to that

extent.
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THE  VICE-CHAIRMAN (SHRI
JAGESH DESAI): You request the
Minister to take up this matter with
the Finance Ministry.

¢ I P. N. SUKUL: Yes, I request
thé hon. Minister to take
matter with the Finance Ministry and
to provide the

up this

have it reconsidered

s~desired relief to the magazine publish-

-

ing industry. Thank you.
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THE  VICE-CHAIRMAN (SHRI
JAGESH DESAI): Discussion conclu-
ded. The Minister will reply tomor-
row. The House stands adjourned and
again will meet tomorrow, Friday, at
11 a.m.

The House then adjourned
at twentyfour minutes past
seven of the clock till eleven
of the clock on Friday, the

5th May, 1989.





